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Passed and still the first Question is
going on. Should we not try to cover
more Questions? Qur names come in
the ballot and still our questions are
lost!
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MR. SPEAKER: Please answer his
question.
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SHRI EBRAHIM SULAIMAN SAIT:
May I know from the Hon. Minister
whether, in view of the fact that there
is threat of attack on about 12 foreign
Missions abroad, any arrest has been
made so far in this connection? The
Minister has just now said that they
have been taking precautionary mea-

sures and are in contact with foreign

countries. I would like to know the

reaction of the foreign countries. How

far are the cooperative in trying to
find out the culprits an¢ in trying to
see that such things are put an end
to?

SHRI ATAI. BIHARI VAJPAYEE:
We are getting full cooperation from
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the foreign Governments concerned.
In one case, which was a case of se-
rious nature, Col. Ekbal Singh was
stabbed in the chest while he was =sleep
in his house and then aitempts
were made to kidnap him. The cul-
prit has been arrested. He is a 26
years old Australian and he has con-
fessed to the crime. giving the ncn-re-
lease of Shri P. R. Sarkar as the
motive,
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MR. SPEAKER: This is not a rele-
vant question.
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SHRI EDURADO FALEIRO: All
these threats are to the effect that
unless Shri P. R. Sarkar is released
unconditionally, thev will put these
threats in execution. All of us kncw
and the country knows that these are
from: the Proutist organization, which
is the inner core of fhe Anand Marg
and who does this job. In the past, big
eminent people including the Chief
Justice of India, the Home  Minister
and the "head of the Customs have
been connected with Anand Marg.
Why -is this Government not banning
Anand Marg and this Proutist Organ:-
zation which is committed to vio-
lence? Is it b&cause of some pressure
which is being brought by the hrigh-
ups in the Government who are mem-
bers of this organization?

SHRI ATAL BIHARI VAJPAYEE:
Government is not under any pressure
from any quarter. The hon. Member
has made a suggéstion for action
which will be considered. -

Wt ag fag : Ty weRw,
§ ag wmr W@ g fF o
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DR. V. A. SEYID MUHAMMAD:
From the reports so far available, it
appears that these incidents are hap-
pening exclusively and golely in the
Comimronwealth countries. Isit a mere
accident or coincidence or is there any
deeper reason for that? When I said
solely and exclusively, there may be
one or two exceptions, but, by and
large, the vast majority of these inci-
dents are happening in the Common.
welath countries. Is it a mere acci-
dent or coincidence or is there any
deeper meaning in it and if so, will
the hon. Minister make a thorough in-
quiry into it? '

SHRI ATAL BIHARI VAJPAYEE:
I promise to make a thorough inquiry
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into the matter suggested by the hon
Member,

SHRI RAM JETHAMALANI: Can 1
ask the hon. Minister whether he will
be prepared to give an assurance to
the House that he will not follow in
the footsteps of Mrs. Gandhi and ban
any organizatiomuntil he gets. .

Interruptions.

Try to learn the rule of law. It is
never too late to learn. Try to under-
stand what democracy and rule of law
are ...... (Interruprions), I have no.
completed my question.

Will the hon. Minister G& Prepared
to assure this House....

MR. SPEAKER: Mr. Ravi, please
keep quiet. Otherwise they will also
shout.

SHRI VAYALAR RAVI: What is he
talking? Our people are dying ab-
road...... (Interruptions)

MR. SPEAKER: In this House
everybody has a right to express his
opinion and nobody can object to that.
you cannot expect him to speak to
your liking.

SHRI RAM JETHMALANI: I want
an assurance if he is prepared io ex-
tend it, that he will not ban any orga-
nization whether it be Ananda Marg
or any other organization anq no deci-
sion will be taken against any organi-
zation whether it be Ananda “Marg or
any other organization unless there is
clear evidence of iheir involvement in
criminal activities.

N IwER: TN A @ g,
ggaT ar srg AFed |

SHRI RAM JETHAMALANI: They
are not prepared to learn democracy

© even Now.

SHRI ATAL BIHARI VAJPAYEE:
Normally, the government is averse to
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ban any organization because govern-
ment believe that organizations should
be fought politically and with the sup-
port of the people.

So far as the question of Ananda
Marg is concerned, the question should
be directed to my colleague, the Home
Minister. As for Foreign Minister, I
am not in a position to reply to that
question.

MR. SPEAKER: Next question,
Shri BhagatHam. He is absent.

SHRI SAMAR GUHA: rose

MR. SPEAKER: No, please. I have
gone to the next question.

SHRI SAMAR GUHA: This is not
really fair.
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